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Foreicd IaveAaeat in IIUIIa 

2307 SHRIMATI KRISHNA SAKI: 
Will the Minister of FINANCE be 
pleased to state: 

(a) whether the total foreiin in-
vestment In India upto March, 1980 
was twenty thousand million; 

(b) whether it is a fact that foreIgn 
cQuntries which have made invoot-
ment in India earn gross profit tOo 
the tune of 12 per cent of the invest-
ment; and 

(c) if the answer to above parts 
be in the affirmative, do Government 
propose to wind up such foreign. 
investments in India which ure de-
trim en tal'! 

THE DEPUTY MINISTER !N THE 
MINISTRY OF FINANCE (SHR! 
MAGANBHAI BAROT): (a) while 
the official survey of outstanding 
foreign investment for the period end-
ing March 1980. conducted by the 
Reserve Bank of India, has not yet 
been completed, it is likely that it may 
be of the (\rder of Rs 2,000 crores. 

(b) The Rpc;erve Bank study upto 
1974 estImated t'ilat foreign controlled 
companIes in the country had a gross 
rate of return of 146 per cent on the 
capital employed. 

(c) Under FERA 1973, certain 
foreign companies engaged in loW 
priori ty activities have been directed 
t wind up theIr activities. For other 
c~lll1panieq whose activities hav~ been 
approved to continue, the PO~lCY of 
the Government is to allow remittance 
of current earnings etc, subject to 
payment of Indian taxes. 

Production of Steel ~ot In pUbUe 
Sector 

2308. SHRI PIUS TIRKEY: Will the 
Minister of STEEL AND M!NES be 
pleased to state: 

(a.) the present prodUctiOn of steel 
ingots in the public sector; 

('b) whether any target Plan tB 
produce more steel ingots has been 
prepared by Go .... r:nm.eRt; and 




